
thereon. 
 (c) Review by Government on the working of the above Centre. 
 (d) Statement giving reasons for the delay in laying the papers mentioned at 

(a) and (b) above. 
[Placed in Library. See No. L.T. 688/18/24] 

 
I. Report (2023) of CVC, New Delhi 
II. Report (2021-22) of Lokpal of India, New Delhi and related papers 

 
THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH):  Sir, I lay on the Table:— 
 
I. A copy (in English and Hindi) of the Annual Report of the Central Vigilance 

Commission (CVC), New Delhi, for the year ending on 31st of December, 2023, 
under sub-section (3) of Section 14 of the Central Vigilance Commission Act, 
2003. 

[Placed in Library. See No. L.T. 526/18/24] 
 
II. A copy each (in English and Hindi) of the following papers:- 

 (a) Annual Report of the Lokpal of India, New Delhi, for the year 2021-22, 
under of Section 48 of the Lokpal and Lokayuktas Act, 2013.   

 (b) Statement giving reasons for the delay in laying the paper mentioned at 
(a) above. 

[Placed in Library. See No. L.T. 526/18/24] 
 
Notification of the Ministry of Health and Family Welfare 
 
ÎवाÎथ्य और पिरवार कÊयाण मंतर्ालय मȂ राज्य मंतर्ी (Ǜी Ģतापराव जाधव):  महोदय, सरोगेसी 
(िविनयमन) अिधिनयम, 2021 की धारा 52 के अधीन सरोगेसी (िविनयमन) सशंोधन िनयम, 
2024 को Ģकािशत करने वाली ÎवाÎथ्य और पिरवार कÊयाण मंतर्ालय (ÎवाÎथ्य अनुसधंान 
िवभाग) की अिधसूचना सं. सा.का.िन. 119 (अ)., िदनाकं 21 फरवरी, 2024 की एक Ģित 
(अंगेर्ज़ी तथा िहन्दी मȂ) पतर् सभा पटल पर रखता हंू।  

[Placed in Library. See No. L.T. 689/18/24] 
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